
 
 

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION NO. 21 OF 2023 (WZ)  

Anandi Mahesh Patil                                ....Applicant  

Versus  

MPCB & Anr.                                                       .…Respondent(s) 

 

Submission of Report on behalf of the Maharashtra Pollution 

Control Board:- 

       In the matter of Original Application bearing No. 21/2023 

(WZ)  filed by Anandi Mahesh Patil v/s MPCB & Anr regarding 

noise pollution due to operation of hotel by Respondent No. 2- 

Hotel Bhairavee located at Survey Nos. 263/1, Varsha Park Road, 

Baner Road, Baner, Pune-411047.  

 

 The activities of the  Respondent No.2 fall under the Green 

category as per the classification of Industries and now they have 

applied for Consent to Operate , which is under process.  

 

 In order to verify the complaint received from Applicant to 

MPCB on 07.07.2022, Respondent No. 1- MPCB has carried out 

ambient noise monitoring on 22.07.2022 near hotel and the 

applicant house. Noise level was found to be 83.9 dB(A) Leq at 

exhaust blower of Hotel. Therefore, Respondent Board  has issued 

proposed directions vide letter dated 29.09.2022 to the Respondent 
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No. 2. A copy of the proposed direction is attached with the Original 

Application as an Annexure –A2.  

In compliance of the Hon’ble NGT Order dated 01.03.2023 

the Officials of the Maharashtra Pollution Control Board at Pune 

visited the aforesaid site on 31.03.2023 and carried out the noise 

monitoring. The details are as follows:  

Google image of the Hotel & Applicant house is as below, 

 

Image:- Location of applicant house and Hotel Bhairavee. 

 

Introduction:- 

Hotel Bhairavee is located at Survey Nos. 263/1, Varsha Park Road, 

Baner Road, Baner, Pune - 411047 and approx. 7.7 mt away from Baner road, 

Hotel 

Applicant 

House 

Baner 

Road 
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Pune. The applicant’s house is located at West side of the Hotel. The aerial 

distance between applicant’s house and the hotel is approx. 22.43 mt.  

              

Hotel has 12 no. of rooms and restaurant activity with one kitchen 

having blower no. 1 provided to Indian & Chinese section, blower no. 2 

provided to Tandoor section and blower no. 3 provided to South Indian Section 

with fume exhaust line, hood and ducting. Respondent no. 2 has provided three 

no. of blowers, which are located at West side of building.  PP has provided 

one  common exhaust ducts for blower 1 & 3 and another exhaust duct for 

blower 2, both ducts having height approx. 50 feet and above roof level of hotel 

building.  

 

Photographs are as below, 

 

Image:- Three no. of Exhaust blowers with two no. of ducts 
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Image:- Applicant House – Noise monitoring station 

 

The details of the ambient noise monitoring carried out on 

31.03.2023 & 01.04.2023 at 5.0 mt away from source i.e blowers of Hotel and 

near applicant house during day time and night time, the report is as below, 

 

A) Noise Monitoring during day time:- 

 

Sr. 

No. 

Location Date Time 

Duration 

Noise 

Limits for 

day time for 

Residential 

area in 

dB(A) Leq  

Noise 

meter 

reading  

at day time 

in 

dB(A) Leq       

Limit 

status 

 Noise readings during Hotel activity is not in operation – baseline data 

1 At applicant 

house 

31.03.2023 8:26 am to 

10:46 am 

55 59.2 

 

Exceeding 
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31.03.2023 3:02 pm to 

7:02 pm 

55 58.2 

 

 

Exceeding 

Average reading 55 58.7 Exceeding 

2 Near Hotel  31.03.2023 8:15 am to 

10:43 am 

55 62.1                      Exceeding 

31.03.2023 2:54 pm to 

7:00 pm 

55 61.0 Exceeding 

Average reading 55 61.55 Exceeding 

 Noise readings during Hotel activity is in operation   

1 At applicant 

house 

31.03.2023 10:46 am to 

12:07 pm 

55 61.1 Exceeding 

31.03.2023 12:06 pm to 

2:58 pm 

55 59.0 Exceeding 

31.03.2023 7:07 pm to 

10:04 pm 

55 64.0 Exceeding 

Average reading 55 61.36 Exceeding 

2 Near Hotel  31.03.2023 10:46 am to 

12:07 pm 

55 63.0 Exceeding 

31.03.2023 12:07 pm to 

2:55 pm 

55 63.2 Exceeding 

 31.03.2023 7:02 pm to 

9:58 pm 

55 64.7 Exceeding 

  Average reading 55 63.63 Exceeding 

 

From the above Noise monitoring reports, it has been 

observed that the average base line noise monitoring report of ambient 
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noise during non-operation of Hotel near applicant house is observed 58.7 

dB(A) Leq and near Hotel is 61.55 dB(A) Leq  are found exceeding the 

limit as per Rule 3(1) and 4(1) of the Noise Pollution (Regulation and 

Control) Rules, 2000 for residential area at day time (6.00 a.m. to 10.00 

p.m.) the limit is - 55 dB(A) Leq.  During the operation of hotel activity 

the average noise level near applicant house is 61.36 dB(A) Leq and near 

Hotel is 63.63 dB(A) Leq are found exceeding the limit as per Rule 3(1) 

and 4(1) of the Noise Pollution (Regulation and Control) Rules, 2000 for 

residential area at day time (6.00 a.m. to 10.00 p.m.) the limit is - 55 dB(A) 

Leq.  

 

 

B)  Noise Monitoring at night time:- 

 

Sr. 

No. 

Location Date Time 

Duration 

Noise 

Limits for 

Night time 

for 

Residential 

area in 

dB(A) Leq 

  

Noise 

meter 

reading  

at night 

time   in 

dB(A) Leq    

Limit 

status 

 Noise readings during Hotel activity is not in operation- baseline data 

1 At applicant 

house 

 

31.03.2023 

& 

01.04.2023 

 

11.:09 pm to 

4:41 am 

 

45 

 

51.6 

 

 

 

Exceeding 

2 Near Hotel  31.03.2023 

& 

01.04.2023 

 

11.:05 pm to 

4:40 am 

45 56.5 

 

Exceeding 
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 Noise readings during Hotel activity is in operation  

1 At applicant 

house 

31.03.2023 10:05 pm to 

11:06 pm 

 

45 56.4 

 

Exceeding 

2 Near Hotel  31.03.2023 10:01 pm to 

11:01 pm 

 

45 61.7 

 

Exceeding 

 

From the above Noise monitoring reports, it has been 

observed that during non-operation of Hotel, the average base line 

noise monitoring report of ambient noise near applicant house is 

observed 51.6 dB(A) Leq and near hotel is 56.5 dB(A) Leq are 

found exceeding the limit as per Rule 3(1) and 4(1) of the Noise 

Pollution (Regulation and Control) Rules, 2000 for residential area 

at night time (10.00 p.m. to 6.00 a.m.) the limit is - 45 dB(A) Leq. 

And during operation of hotel activity the average noise level near 

applicant’s house is 56.4 dB(A) Leq and near hotel is 61.7 dB(A) 

Leq are found exceeding the limit as per Rule 3(1) and 4(1) of the 

Noise Pollution (Regulation and Control) Rules, 2000 for 

residential area at night time (10.00 p.m. to 6.00 a.m.) the limit is - 

45 dB(A) Leq.  

 

However, as per the Rule 7 (1) of The Noise Pollution 

(Regulation and Control) Rules, 2000 provides that  “A person may, 

if the noise level exceeds the ambient noise standards by 10 dB(A) 

or more given in the corresponding columns against any area/zone 

(or, if there is a violation of any provision of these rules regarding 
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restrictions imposed during night time,) make a complaint to the 

authority” 

 

It has been noticed that the base line readings of ambient 

noise are exceeding the ambient noise monitoring standards for the 

day and night time.  

 

During the day time, when hotel activity is in operation, it 

has been observed that the noise level at applicant house and near 

hotel is not exceeding the ambient noise standard by 10 dB(A), 

However, During night time, when hotel activity is in operation 

noise level at applicant house and near hotel is exceeding the 

ambient noise standard by 10 dB(A) . 

          

In response to the proposed directions issued by MPCB 

dated 29.09.2022 and interim direction dated 16.11.2022, 

Respondent No. 2 has submitted reply through email dated 

31.03.2023 to the directions and informed that he will apply for 

consent, will provide acoustic enclosure to blower within one 

month, has obtained drainage NOC of Pune Municipal Corporation 

to discharge the sewage generated from hotel activity. Copy of 

reply submitted is enclosed herewith and annexed as an Annexure- 

I. 

 

Respondent No. 2 vide email dated 04.05.2023 informed that they 

have carried out modification and changes in existing blower and 

exhaust system for reduction of noise level and details of work 

carried out by Respondent No. 2 are as follow, 
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Sr. 

No. 

Bill date Details of work carried out 

1 01.09.2022 For blower no.2:- 

 

1. Replacement of shaft 

2. Motor SKF make bearing replacement. 

3. balancing of impeller 

 

2 22.10.2022 For blower no.1 & 2:-  

 

1. Replacement of blower cabinet acoustic material  

2. Motor SKF make bearing replacement. 

3. balancing of impeller 

 

3 15.12.2022 For blower no.2:- 

 

1. Replacement by new ducting 24 G thick sheet and 

change outlet direction from North side to East side.  

2. Replacement of Pully, belt, machine. 

3. Servicing and cleaning of exhaust system ducting, 

hood, filters of blower 1,2,3 

 

4 03.04.2023 For blower no.1 & 3:-  

1. Replacement of old ducting by 24 G thick GI sheet 

 

For blower no. 2:-  

1. Replacement of old ducting by 20 G thick GI sheet 

 

For blower no. 3:-  

1. Replacement of old 3 Hp 1440 rpm motor by new 

2 Hp 960 rpm motor. 

 

For blower no. 1:-  

1. Replacement of old 7.5 Hp 1440 rpm motor by 

new 5 Hp 1440 rpm motor. 
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A) Bill date- 01-09-2022

1

2

3

B) Bill date- 22-10-2022

1

2

3

C) Bill date- 15-12-2022

1

Work For machine no-2

24 G thick GI sheet ducting  piece extended at top of terrace and also change outlet direction from 

NORTH side to EAST side

Work For machine no-1 & 2

Due to some vibration of machine and noise increased due to imbalance of impeller so we done work 

on it and replace the shaft by new one.

Machine no-1- Indian & Chiense Section 

Machine no-2- Tandoor Section

Machine no-3- South Indian Section

Due to noise increased of motor replaced the old bearing by new SKF make bearing.

Due to vibration  increased of machine done balancing of impeller.

Result- some amount of noise and vibration Controlled.

Both machine double skin body(means outer box)  and due to old and expire the acoustic material 

inside that box so we replace that by new acoustic material to reduce noise.

Due to noise increased of motor replaced the old bearing by new SKF make bearing.

Due to vibration  increased of machine done balancing of impeller.

Result- some amount of noise  Controlled.

Work For machine no- 2
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2

3

4

D) Bill date- 03-04-2023

1

2

E) Bill date- 03-04-2023

1

2 Work For machine no- 1- Old 7.5 Hp 1440 rpm motor replaced by new 5 Hp 1440 rpm crompton 

make motor so noise level comes down and good result comes.

Result- Machine no-3 fully controlled noise and staisfy result comes out.

Work For machine no- 2- Old ducting of this inlet side replace by new GI piece 20 G thick like plenum 

box to reduce the pressure and noise level of air.

Result- Machine no-2 fully controlled noise and staisfy result comes out.

Work For machine no- 3-  Old 3 Hp 1440 rpm motor replaced by new 2 Hp 960 rpm cromton make 

motor so noise level comes down and good result comes.

Old pulley replaced by new due to crack of pully

Old belt also replace bt new fenner make.

Result- some amount of noise  Controlled.

Servicng and cleaning kitchen exhaust system ducting , hood , filter of Machine no 1,2,3

Work For machine no- 1,3-  24 G thick GI sheet ducting  piece extended at top of terrace and also 

change outlet direction from NORTH side to EAST side.
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